
GOVERNMENT OF INDIA 

MINISTRY OF WOMEN AND CHILD DEVELOPMENT 

  

RAJYA SABHA 

UNSTARRED QUESTION NO. 2866 

TO BE ANSWERED ON 12.08.2026 

  

MISSION SHAKTI IN JAMMU AND KASHMIR 

2866 SHRI SAT PAUL SHARMA: 

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state: 

(a)  total financial allocation and expenditure incurred in Jammu and Kashmir for 

implementation of the umbrella 'Mission Shakti' scheme since its formal launch; 

(b)  the number of emergency cases that have been handled by the One Stop Centres and the 

Women Helpline (181) under 'Sambal' vertical across the UT, details thereof; 

(c)  implementation status of newly introduced 'Nari Adalat' women collectives in Jammu 

and Kashmir; 

(d)  number of local disputes resolved, details thereof; and 

(e)  institutional steps being taken under Skill Acquisition and Knowledge Awareness for 

Livelihood Promotion (SANKALP) hub to establish working women's hostels (Sakhi 

Niwas) and creche facilities in industrial regions? 

  

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT 

(SHRIMATI SAVITRI THAKUR) 

  

(a) to (e):   The Ministry of Women and Child Development is implementing Centrally 

Sponsored Schemes in the country for the welfare of women and children, which are placed 

under three verticals, viz. (1) Mission Shakti, for safety, protection and empowerment of 

women; (2) Saksham Anganwadi & Poshan 2.0 for improving nutrition & health indicators in 

the country; and (3) Mission Vatsalya, for protection and welfare of children in difficult 

circumstances.  

The ‘Mission Shakti’ aims at strengthening interventions for women safety, security and 

empowerment. Mission Shakti comprises of two verticals ‘Sambal’ for safety and security of 

women and ‘Samarthya’ for empowerment of women.  

The ‘Sambal’ has components of One Stop Centre (OSC), Women Helpline (WHL), Beti 

Bachao Beti Padhao (BBBP) and Nari Adalat. The ‘Samarthya’ has components of Shakti 

Sadan, Sakhi Niwas, Pradhan Mantri Matru Vandana Yojana (PMMVY), Palna and 

SANKALP: Hub for Empowerment of Women (SANKALP: HEW).  



One Stop Centre (OSC) provides integrated and immediate support and assistance under one 

roof to women affected by violence and those in distress, both in private and public spaces all 

across the country. It provides services like medical aid, legal aid and advice, temporary shelter, 

police assistance and psycho-social counselling to needy women across the country. As on 

date, 991 One Stop Centres have been made operational across the country and since inception, 

i.e. 1st April, 2015 to 30th June, 2026, over 15.20 lakh women have been assisted through One 

Stop Centres across the country. As on date, 20 OSCs are operational in the UT of Jammu 

Kashmir, which have assisted over 19,601 women. 

Women Helpline (WHL-181) provides 24-hour toll-free telecommunication services to 

support women in both emergency and non-emergency situations. It offers assistance to women 

affected by violence and provides information about government schemes and services. Since 

inception (1st April, 2015 to 30th June, 2026), over 1.04 crore women have been assisted 

through Women Helplines across the country. In the UT of Jammu Kashmir, WHL has assisted 

over 51,095 women till 30th June, 2026. 

Nari Adalat scheme provides a platform for alternative grievance redressal for women at the 

gram panchayat level. The Adalats are mandated to help women in distress at the panchayat 

level in resolving smaller issues relating to domestic violence, and other gender-based violence 

by negotiation, mediation, and reconciliation with mutual consent for accessible justice.  

The scheme is demand driven and piloted in 50 Gram Panchayats each in the State of Assam 

and the Union Territory of Jammu & Kashmir in FY 2023-24. In the State of Bihar, Jharkhand, 

Himachal Pradesh, Karnataka, Kerala, Manipur, Mizoram, Nagaland, Punjab, Sikkim, Tamil 

Nadu, Tripura and Uttar Pradesh, Nari Adalat is operational in 10 Gram Panchayats in each of 

the States. In FY 2025-26, 10 Gram Panchayats each in 4 States of Goa, Maharashtra, Odisha, 

Uttrakhand and 5 Gram Panchayats each in the UTs of Dadra and Nagar Haveli & Daman and 

Diu and Andaman & Nicobar Islands has also been approved for operationalization of Nari 

Adalat. 

Till June 2026, out of the 2267 Nari Adalat meetings conducted, a total of 878 disputes and 

matters has been addressed out of which 703 disputes and mattes have been resolved. The 

detailed information regarding the functioning of Nari Adalat in the UT of Jammu and Kashmir 

is at Annexure. 

Further, Mission Shakti including working women hostel and Palna Schemes is a Centrally 

Sponsored Scheme and implementation responsibility of this scheme lies with the State 

Governments and UT Administrations. Funds are being released on the basis of guidelines of 

Department of Expenditure, prescribed for Single Nodal agency (SNA) or SNA SPARSH of 

the Public Financial Management System (PFMS). Once in a year, the Programme Approval 

Board (PAB) monitors with States and UTs the progress of activities under the scheme and 

reviews status of achievement of objectives, effective delivery of services to women and 

children. The States/UTs assess their requirement as per local needs and proposals are approved 

every year by the Programme Approval Board (PAB) after discussion with States/UTs. 

The details of funds released/ expenditure in the UT of Jammu and Kashmir under ‘Mission 

Shakti’ since inception of the scheme are as under:  

(Rupees in Lakhs) 

FY 2022-23 FY 2023-24 FY 2024-25 FY 2025-26 FY 2026-27 

(as on 07.08.2026) 

2060.00 5840.00 5887.81 3588.40 835.07 



ANNEXURE 

ANNEXURE REFFERED TO IN PARTS (A) TO (E) OF RAJYA SABHA UNSTARRED 

QUESTION NO. 2866 FOR ANSWER ON 12.08.2026 REGARDING "MISSION 

SHAKTI IN JAMMU AND KASHMIR" 

Details of Nari Adalat functioning in the UT of Jammu and Kashmir since inception till June 

2026- 

S.No. District Block 
Gram Panch

ayat 

Number 

of “Nya

y Sakhi

” identif

ied 

Number o

f “Nyay S

akhi” imp

arted trai

ning 

Number of N

yay Adalat c

onducted till 

March 2026 

Number of di

sputes/matter

s 

addressed 

Number of disput

es/ matters resolv

ed 

1 Kupwara Wavoora Gagal B 9 9 8 2 2 

2 Kupwara Langate Gloora 9 9 41 8 8 

3 Kupwara Sogam Diver A 9 8 38 9 9 

4 Kupwara Trathpora Phalmarg 9 9 39 4 4 

5 Kupwara Qadirabad Herri Payeen 9 9 36 3 3 

6 Kupwara Mawer 
Shargund Bal

a 
9 9 37 10 10 

7 Kupwara Wavoora Khurhama B 9 9 35 7 7 

8 Kupwara Kalaroos Kalaroos A 9 9 18 2 2 

9 Kupwara Teetwal Gundgujran 9 9 31 5 5 

10 Kupwara Reddi Manzpathra 9 9 39 7 7 

11 Kupwara Machil Dudi 9 9 32 2 2 

12 Kupwara Qaziabad Pandithpora 9 9 24 2 2 

13 Kupwara Rajwaar Rajpora 9 9 42 8 8 

14 Kupwara Sogam 
Chandigam 

A 
9 9 40 3 3 

15 Kupwara Meelyal Kachama A 9 9 41 9 9 

16 Kupwara Trehgam Poshpora B 9 9 40 13 13 

17 Kupwara Kralpora Kralpora A 9 9 42 7 7 

18 Kupwara Handwara Baderhar 9 9 43 9 9 

19 Kupwara Tangdar Tangdar B 9 9 35 4 4 

20 Kupwara Ramhal 
Waisa kawna

r 
9 9 19 8 8 

21 Kupwara Natnussa Jaggerpora 9 9 19 8 8 

22 Kupwara Magam Neelipora 9 9 43 5 5 

23 Kupwara Kupwara Halmatpora 9 9 41 16 16 

24 Kupwara Hyhama Gonipora 9 9 41 11 11 

25 Kupwara Drugmulla Redbugh A 9 9 41 4 4 

26 Baramulla Baramulla Fathepora 9 9 66 35 24 

27 Baramulla 
Tujar shari

ef 
Tujar A 9 9 66 34 28 

28 Baramulla 
Kundibarj

ala 
Paranpillan 7 7 60 35 22 



29 Baramulla Zaingeer Hathlangoo 9 9 66 32 21 

30 Baramulla Nadihal A Venkara 9 9 0 0 0 

31 Baramulla Wailoo 
Babakhaipor

a 
9 9 73 37 23 

32 Baramulla 
Kandi Rafi

abad 
Pakhwara 9 9 66 39 27 

33 Baramulla Patten Indergam 9 9 66 33 23 

34 Baramulla Rohama Rohama A 9 9 63 25 20 

35 Baramulla Noorkhah Nagnri 9 9 71 37 22 

36 Baramulla Sangrama Krankshivan 9 9 64 33 27 

37 Baramulla Uri Garkote B 9 9 71 34 23 

38 Baramulla Singpora 
Hanjiwera pa

yeen A 
9 9 66 34 30 

39 Baramulla Hardboora Larkipora 9 9 66 35 28 

40 Baramulla 
Chandli w

anigam 
Baderkot 9 9 66 37 30 

41 Baramulla Tangmarg Baba reshi 7 7 69 31 24 

42 Baramulla Wagoora Kakovthal B 9 9 0 0 0 

43 Baramulla Kunzer Reram 9 9 56 33 25 

44 Baramulla Lalpora Lalpora B 9 9 61 33 26 

45 Baramulla Rafiabad Saripara 9 9 61 27 24 

46 Baramulla Sopore Adipora 9 9 54 27 23 

47 Baramulla 
Sherabad 

Khore 
Malmoh 9 9 56 33 30 

48 Baramulla Boniyar Maidanan 9 9 56 18 16 

49 Baramulla Bijhama Lachipora 9 9 0 0 0 

50 Baramulla Narwav Kawhar 9 9 59 30 21 

  

***** 

  

 

 


